
In thc National Companv Law 'I'ribunal,.Iaipur

Item No. 210

tA No. 52/JPR/2018
CP No. 241241-2421 JPRl20l8

UNDER SECTION 24I -242 Oh- COMPANII.],S AC'I" 2OI3

In the matter of:

Mr. Naresh Chander Ralhan & Ors. .......Applicant/Petitioners

VS.

NR Switch-N-Radio Services Pvt. Ltd. & Ors. .....Respondent

C)rder delivered on 27.08.2019

Coram: DR. POONDLA IIIIASKARA MOIIAN, JUDICIAL MEMBER
SH. RAGHU NN YYAR, TT.]CTINICAI, MF]MBH,R

ORDI.]R

As this matter is connected rvith CP No. 253lPBl20l8, post on 03 .09.2019.

For Petitioner (s)

F'or Respondent(s)

(SHRI RAGIIU NAYYAR)
TECHNICAI, MT]MI}I,,R

Sandccp'l'aneja, Adv.
K.J. Mchta. Adv.

JTIDIC'IAI, M}-MBER
(l)R. I'OONI)t,A UIIASKARA MOITAN)

Mahabir Singh

_e{-- I
s4-.. r \


